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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL· 

Applicant(s) 

Advocate for 
Applicant(s) 

Notes of the Registry 

21.7.2000 

JODHPUR BENCH, JODHPUR 

ORDER SHEET 

APPLICATION NO. G2 OF 199~ 
Respondent( s) 

Advocate for 
R~spondent(s) 

Orders of the Tribunal 

Mrel?e.N.Jatti., Co,J{lsel for thla applicent. 

Mr .vineet Mathur, Counsel for the respondents. 

Soon after t ll3 learned coun se 1 for the 

applicant started argurrents, pr cy.ed for witlxlr awa1 

of the petition. Prayer considered. The applicant 

is permitted to Witlrlraw the O.A.;. 

The O .. A. .. is, therefor-e, disposed of a.s 

witl"rlrawn .. v 
(GOPA.L SINGH) . 
Adrn.Ment;.er 

~V\-.-1 
(ll •• I<.-MISRl\) 
Judl .. ~nbe~ · 


